
 

MR. DEPUTY CHAIRMAN: No, no. That 
will not go on record. 

(Shri Shiva Chandra Jha Continued to 
speak). 

CALLING ATTENTION TO A MATTER 
OF URGENT PUBLIC IMPORTANCE 

Serious  deterioration   of     Telephone ana 
Tele-communication Services    in Calcutta 

aiM  other parts  of the country 

SHRI KALYAN ROY (West Bengal): Sir, 
I beg to call the attention of the Minister of 
Communications to the serious deterioration 
of telephone and tele-communication 
services in Calcutta and other parts of the 
country, and the steps taken by Government 
in this regard. 

THE M'.NISTER OF STATE IN 
THE MINISTRY OF COMMUNICA 
TIONS (SHRI KARTTK ORAON): 
Sir. while it may be conceded that 
the effect of this year's monsoon on 
the underground cable system in 
Calcutta has been causing some con 
cern ......... 

AN HON. MEMBER: Sir, he is not 
audible. Let him come to the front bench. 

MR. DEPUTY CHAIRMAN: You are not 
audible from there. Please come to the front 
bench. 

SHRI KRISHNA CHANDRA PANT 
(Uttar Pradesh): He is as inaudible as a 
telephone. 

SHRI KARTIK ORAON: Sir, while it may 
be conceded that the effect of this year's 
monsoon on the underground cable system in 
Calcutta has been causing some concern, it is 
not correct to state that there has been -
serious deterioration in the services In 
Calcutta and ottier parts of the country. It is 
true that compared to the  pre-monsoon  
period,     there has 

been a rise in the number of faults in the 
systems, primarily due to, cable faults with 
the advent of monsoon, but apart from this 
there has been no deterioration. 

During the current year, as a result of 
heavy rains, there have been a number of 
cable breakdowns in Calcutta and the 
maximum number of telephones which went 
out of order were 19,059 which works out to. 
approximately 8 per cent of the total 
telephones. Our efforts made earlier during 
this year 'nave yielded some results and we 
are expecting a substantial improvement after 
the Task Force which has been set up for Cal-
culi:! to improve underground cable plant, 
completes its work. I hope the House will 
appreciate that the metropolitan cities of India 
are growing fast and there is considerable 
digging activity by all organisations in adding 
to the civic facilities. This digging activity 
often causes damage to the underground 
telephone cables, and this damage does not 
show up immediately but only later on when 
the rain water enters the cable through 
demaged sheath. Our programmes for 
improvement in this regard have been earlier 
indicated in the House and I would just 
briefly reiterate that we have embarked on a 
large-scale programme for constructing 
underground ducts in Crbu'.ta, and other 
cities. Ws also have large-scale programmes 
for pressurisation of the underground cable 
system so that the fault liability in coming 
years is reduced. Whils the above is meant for 
cables already laid, the new cables are laid in 
the pressurised condition initially itself. 

The detailed steps that we are taking on a 
planned schedule are as follows: — 

1. Provision of ducts for the new-cable 
routes; 

2. Pressurisation of the existing cables 
upto the secondary level, and laying of 
new cables under pressure; 
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3. Use of jelly filled cables in the 
distribution area; 

4. Installation of cabinets and pillars for 
quicker repairs of faults; 

5. Use &f drop wire and overhead 
cables in difficult localities to re 
duce the fault rate; and 

6. Use of digital microwave sys 
tems on main junction routes as a 
back up for the cable system. 

A part of the present switching equipment 
in many cities was installed more than 25 
years ago and has outlived its normal life. It is 
proposed to replace these exchanges, but ) the 
exact schedule will depend upon fae 
availability of equipment during the Sixth 
Plan period. In addition to this, it has also 
been decided to mo- i demise the trunk 
switching and the telex switching net works 
by inducting electronic equipment into our 
system on a progressively rapid scale. 

I would like to assure the House that we are 
fully alive to the position in all parts of the 
country. Detailed investigations had been 
conducted and corrective measures had 
already been ; planned and are under 
execution. With the programmes under way ^ 
c?.n bs reasonably expected that in the next 
year we would not be facing i such serious 
breakdowns. 

SHRI KALYAN ROY: Sir, we had 
four Ministers in the last six years, 
namely, Shri Shankar Dayal Sharma, 
Shri Brij Lai Verma, Shri Bhishma 
Narain Singh and now we have Mr. 
Stephen. All there six years there is  
a record of continuous deterioration 
and decline.  

Sir, I want the House tG understand that 
telephone and telecommunication services 
throughout the country have seriously 
deteriorated and what is happening in Calcutta 
and the worst affected industrial belt of steel 
and coal, stretching from Calcutta to 
Durgapur, Durgapur      to     Dhanbad, 

Dhanbad to Asansol, is sheer nightmarish 
and the agony, bitterness and utter 
frustration of the public just cannot be 
explained within a few minutes of the 
Cahing Attention. Tha whole telephone 
system in t*ais most vital, strategic and 
centre of India's basic industrial belt has 
virtually disintegrated and collapsed 
because of the— 

(a) utter callousness of officers and 
supervisers concerned; (b) miserable failure 
in Calcutta to replace the 50 to 40 years old 
telephone cables and lines, which have just 
been patched up over and aver again, and 
because the existing telephone equipment 
in Eastern India is hopelessly inadequate; 
(c) total lack of co-ordination between t'he 
various agencies of the Calcutta 
Municipality, Calcutta Development 
Authority, NTP, the Underground Railway 
Authority, the Calcutta Elecirie Supply 
Corporation and the Telephone authorities, 
(d) sheer indifference and contemptuous 
attitude towards public complaints and 
MPs not excluded. Mr. Bhupesh Gupta's 
telephone is out of order for the last two 
months. My telephone was out of order for 
one month and I have been told that Mr. K. 
C. Pant's telephone is out of order for one 
week. 

Then (e): Heavy work load on workers at 
the lowest level anc expansion of officers 
etc. at the top Economy at the bottom; less 
and les.< number of ordinary workers, to 
cope with the problem; and then, rampant 
corruption. 

Then (f): Failure to top houses o Delhi, 
including the Minister, i< give top-mo.st 
priority to thes things and allowing rot to 
continue 

Sir, at least, Shri Bhishma Narai Singh 
who was Minister for Com munications 
for a short period WE more honest and 
admitted on 16t February: 

153 filing Attention [1 AUG. 1980 ]            to a matter of Urgent         I54 
     Public linnnrfirnro 



 

[Shri Kalyan Roy] 
"Calcutta telephone system is the worst 

among the four metropolitan cities." 

So, my question is—as he has mentioned in 
his reply to the Calling Attention—one 
constant and common explanation in Calcutta 
is the cables getting damaged because of 
digging operations either by CMDA or by the 
underground authorities o,r Calcutta Electric 
Supply Corporation or others. Whenever 
asked, Sir, we are told that tfae cables fire 
damaged because of digging. Now, from 
1970 to 1980, no proper co-ordination has 
been made possible from top to bottom. Sir, 
on June 11. 1380, the Minister of Com-
munications stated in this House: 

"Effective steps have been taken for full 
co-ordination between the departments of 
telephone authorities and the CMDA and 
MTP." 

Mr. Stephen on the same thing had stated: 

"Lack of co-ordination was one of the 
main factors. This position has been 
corrected." 

But unfortunately, Sir, Mr. Stephen could not 
s«'ty at all how many cables were damaged; 
they had no informa-mation at all. Sir, you 
will be surprised to know, this was stated in 
June that co-ordination is there and that lack 
of co-ordination were things of the past and 
that the CMDA are doing a fine work. Then 
suddenly we find on 30th July, Mr. Kartik 
Oraon states: 

"Due to extensive digging activities of 
various agencies, damages are causey to 
the underground cables, as a result of 
which other telephone lines get affected." 

Exactly the same were the words which Mr. 
Brij Lai Verma stated on 22nd July, 1977. 
What is the co-ordination? It means there is 
no co-ordination   so far. Then,  Sir,  my 
second question:   Is 

it not a fact that the cables are damaged 
because they are mainly laid by the 
contractor workers, the lowest-rank workers 
who do not know either the underground 
conditions or where the cable is going to be 
laid? As a result, one paper stated: ".. . the 
work site reveals that underground 
construction was done by unskilled workers 
without any supervision by the senior staff." 

Sir, according to the Minister,—as stated 
by him on the 18th June— 45,420 more 
telephones have been added t0, the city of 
Calcutta. If that is so, why is it that the 
number of workers is going down? He hag to 
explain this. On 30t'h July, Mr. Kar-tik Oraon 
stated that the people who have to repair the 
lines, their recruitment has been stopped. I 
will give you, the facts given by Mr. Kar-tik 
Oraon that the number of casual workers on 
30th March,, 1977 was 2527; it went down t0 
2229 on 31st March, 1980. They are the 
casual workers. Then Grade D workers; they 
were 3055 on 31st March, 1977 and their 
number went down to 2914. On the other 
hand, the officers are increasing. On 31st 
March, 1977 their number was 74 and it has 
now gone up to 86. So, the number of officers 
is going up and people who 'have to. do the 
job right at the place, their number is going 
down. How would you explain this decline in 
the number of class III and IV staff? Then, 
Sir, he said—I am only confining to what he 
said in the House—one of the remedies is 
cab'e pressurisation. You would be_surprised 
to know as to the progress which has been 
made. Mr. Stephen said in this House on 18th 
June. He mentioned about the range of Kms. 
of cable pressurisation and you will be 
horrified to see this. In 1976-77, the 
pressurisation was 205 Kms. In 1977-78—28 
Kms; 1978-79— 131 Kms. and in 1979-80—
146 Kms. In all these years, they have 
reached only between 500 and 600 Kms. At 
this rate, it will take hundred years to 
complete the entire pressurisation. Then,  
there is  rampant    corruption. 
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Some telephones never go out of oder.  Some 
never develop defects. 

You have not taken any action against any 
of the officers who have been found guiity of 
corruption. 

My last point is ttiat there is gross 
discrimination in regard to Eastern India. I will 
give oniy one figure. This has been stated by 
Mr- Stephen. This is in regard to. the new 
exchanges planned, with capacities proposed 
to be added to them and the expansion of the 
existing ones during 1980-81 and 1981-82. In 
Bombay, the expansion will be 80,000; Delhi, 
40,000; Calcutta only 9,000 and Madras— 
only 4,300. The number of new ex-Changes 
f& be opened, as per Mr. Stephen, Bomfoay-8; 
Delhi-6; Calcutta-3 and Madras-Nil. (Time bell 
rings-) I am finishing. I am on my last point. 
He mentioned about the task force. This is the 
greatest hoax. Mr. Brij ial Verma has also said 
the same thing on 22nd July, 1978. In reply to 
a question, he also said that a taste force was 
being appointed. He said 'A Committee of 
senior technical experts 'has been set up to go 
into this aspect'. Now, again, he has revived 
this gimmick of task force. But the main thing 
is, task force or no task force, the telephone 
system in the Eastern India, steel and coal belt, 
has completely ccfllapsed. You will be 
surprised to know, Sir, that from the Chasnala 
disaster to the Bhanora disaster, when the mine 
managers tried, they have not been able to 
contact the rescue department and the Direc-
torate-General of Mines Safety, to inform 
them that this disaster has taken place. As a 
result of this, the inspectors came after a lapse 
of ten hours, twenty four hours and so on. In 
such a condition, I would like to knew whether 
he has taken any steps to import electronic 
exchanges, to import electronic equipment, to 
improve the system which has nearly 
disintegrated. Tae telephone system in the 
entire country is faulty, i demand that either he 
should assure fhat he would take the necessary 
steps, or like Mr. Venkataraman, if he cannot 
improve it, as an ex-trade union lea- 

der, he should be prepared to face the 
consequences and 'hand over his resignation. 
This is the situation in the whole of the 
country. I demand his resignation in view of 
this. 

THE MINISTER OF COMMUNI-
CATIONS (SHRI C. M. STEPHEN): 
Immediately? Would you not give me five 
mintes time? You want me to tender my 
resignation straightaway? (In terruptions) 

MR. DEPUTY CHAIRMAN; Let him 
reply   .. 

SHRI C. M. STEPHEN: Sir, my esteemed 
colleague ana friend, Mr. Kalyan Roy has 
raised a number of issues. I do not know 
whether I will be able to cover the whole 
gamut, as he has done. The first question 
which he has asked is why there should be 
discrimination against Calcutta in the matter 
of opening 0f exchanges. Exchanges are 
opened in accordance with the demand for 
the connections. 

SHRI BHUPESH GUPTA: (West Bengal); 
I go there for two days. I am not able to do  
any telephone. 

SHRI C. M. STEPHEN: I am coming to 
that. Now, the waiting list in Calcutta is 
22,000. The waiting list in Bombay is 
1,20,000. The waiting list in Delhi is about 
80,000. This itself explains why more 
exchanges have got to be opened. This 
depends on the demand which is coming up. 
This is all I have to say in regard to this 
question of his. He then has emphasised the 
point in regard to the strength of workers and 
that of officers in the lower and higher cadres. 
I can assure my friend that I am a man who is 
very keen about, this aspect. I would take a 
note of it. I will examine the position. This 
was a question which came up on a former 
occasion also and it was said that there was 
time-lag in filling up some posts which are 
there. This question came up during question 
hour and I spelt out the position. Steps are 
being taken in this regard. Now, as far as the 
question of casual workers is con- 
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cerned, their number will not remain the 
same. Casual workers are progressively being 
regularised when they go on to the higher 
cadres. To that extent, the number of casual 
workers would be reduced. (Interruptions) I 
can assure my friend that I will go into it and I 
will myself examine the position to see 
whether any distortions had taken place as 
between the lower cadre and the officer cadre. 
This is a matter which we will specifically go 
into. This is all I have to say on this. About 
pressurisation, let us not call it a gimmick and 
all that. Total pressurisation will be effected at 
certain stages, what we call the on cable stage, 
that is frcrn one exchange to the other 
exchange. The primary cable stage is from 
exchange to a!l sorts of cables.. . 

SHRI KALYAN ROY:      Only      86 km. 
in the whole year. 

SHRI C. M. STEPHEN: I am coming to 
that. And then th on to the secondary stage. 
These are the stages which we have got to 
cover up. The total cable length in the whole 
country which is to be covered is 20,000 km. 
Now we have covered altogether, till today, 
about 7000 kms. for pressurisation. A portion 
has gone to Calcutta. Different areas have also 
been covered. This is going on. That depends 
on the digging activity which is going on. 
Certain areas we will not be able to cover. 
Progress is being effectuated there. This is all 
what I have got to say and a large ponion of 
this will come under pressurisation. This is 
the scrneme which can alone give  
consolation. 

With regard t° Calcutta, a microwave 
system, as nowhere else, has been introduced 
between exchange and exchange in Calcutta 
itself because it is very difficult to depend 
upon the cable system in Calcutta. There are 
44 exchanges and 168.000 telephone 
connections already functioning in Calcutta. 
These exchanges will have to be connected 
because once a junction cable collapses, the 
connection becomes impossible; this is 

what has happened during the recen rains. 
Therefore, microwave system i being 
introduced. The Dum Dum am Kasipur areas 
have already been connected and in the next 
year we hav< got a massive scheme of 
connecting various exchanges in Calcutta by 
microwave system Which will relieve us 
from depending on the cable system between 
exchange and exchange Then the problem 
will be only between the exchange and the 
subscriber. This is one °^ the aspects which 1 
have to emphasize about. 

Now, about non-attending of functioning 
of Calcutta, i can say in February 1980 a 
team was sent over there to identify certain 
Exchange.* which are extremely bad. Those, 
exchanges were identified. In a few ex-
changes a special team was sent to take up 
tne taslc of improving the situation. I am 
happy to report to the House that the result 
has been very very rewarding. And Gne of 
the exchanges which was identified as a very 
bad exchange was that of     Mr. 
 Kalyan Roy. I could say that a concerted 

effort was made and as a result of that there 
is considerable improvement, which 
indicates that ever, in spite of restraints, 
conditions can be improved if a concerted 
effort is made somehow or other.   But      
this 
 concerted effort all oveV the country it will 

be difficult to make because it is a matter of 
some timing.. . 

SHRI BHUPESH GUPTA: Do you give 
an assurance that next time when I go to 
Calcutta, I_will be able T-o make a telephone 
call from Tollygauj? 

SHRI CM. STEPHEN; No, no, I cannot 
give that assurance. I do not know when he is 
arriving there and the cable would not 
collapse on that day. All I can say is that if 
there is a collapse pf cable, it will be rectified 
immediately. That is all I can say about that. 

As far as lack of co-ordination is 
concerned, every agency is a master of its 
domain. We are making our own effort. I am 
going to Calcutta tomorrow.    I have fixed up 
a meeting 
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with the Minister concerned and with all the 
officers tomorrow and day after tomorrow in 
Calcutta to handle this  matter. 

SHRI BHUPESH GUPTA: 1 invite you to 
the residence where I live and from there you 
make a telephone call. 

SHRI C. M. STEPHEN: Provided he gives 
me a cup of tea. 

I have contacted the Chief Minister. He has 
given an assurance that there will be co-
ordination. Things are improving, 1 must 
own it on the floor of this House. With my 
experience with the   Chief Minister and the 
Government, as far      as we are    concerned 
there, I can say fhat they are   taking it up 
seriously and things  are     improving, co-
ordination is coming    in, but the people who 
are going in for digging, they do not respect 
any personality,  they do not respect      any-
thing at all.  They just dig    damage and get 
along. These are the experiences of a cable 
being put in a ditch with concrete plaster.      
Once     they wanted to carry out some 
repairs and put  it through,  but then they 
could not put it through.  So, the easy me-
thod; the concrete cover was broken down.   
The  cable  was  broken   down and he put 
the cable across my cable. The whole thing 
collapsed.  This      is one aspect. As far as 
Calcutta is concerned, one     important 
problem     is cable collapse.  Twenty per 
cent      is because of that. Cable theft has 
taken place jn a very big way. Twenty per 
cent is because of cable theft and collapse.  
This has happened in     Delhi. Suddenly it 
collapsed with the onset of the monsoon.  
This is the     cumulative position that is 
coming up. 
I would appeal to the House to bear with me 
if 1 spell out the various constraints under 
which the telephone system is working. We 
have developed from a scratch. We started 
with what is known as the Strowger system, 
which everybody has now rejected. Eighty 
per cent of the whole system in the country is 
being run on tfae  Strowger system which  is 
being 

produced in Belgium.   Then we    in 
troduced the cross-bar system, which 
is known as the Pentaconta    system. 
The cross bar system proved to     be 
disastrous. Our boys improved upon it 
and  this  improved  version is      now 
available.   This is the system     with 
which we are functioning. Tnis is one 
part of it. A portion of the system, as 
Mr. Kalyan Roy    has said, has out 
lived its age.  Twenty years is      the 
maximum during which it can be of 
use.  So it has outlived its age     and 
still  it   is  there.   It  is  helping     us, 
through as the old lady, with all the 
defects.   The difficulty is that we are 
not able to replace it because of the 
non-availability of the exchange with 
which we can replace it. Thirdly, our 
cables have been laid in a very   un 
protected      manner.       It     is   com 
pletely vulnerable.        Therefore, 
everybody  comes in and smashes on 
it and the cable becomes    absolutely 
vulnerable.   There is a new system of 
cable where there is no copper at all. 
In this case,, there will be no    theft. 
But  ours is a copper-mingled    cable. 
So theft is taking place.   That is ano 
ther difficulty  that we    are    facing. 
These are the problems that are com 
ing up before us. 

Another very important matter that the 
hon. Members should understand is that we 
are not able to give connections to the extent 
they are needed. The demand has exploded. 
Therefore, all people are coming on all the 
lines which are just available. There is a 
burden which the exchange can take. For 
example, if I put through 2000 connections, 
the load that the exchange can take on is 
only 20 per cent of that Ten to fifteen per 
cent of the load is all that the exchange ca:?, 
osing evorbody tries to ring .- will get it 
because that will not go through that 
exchange.    Now this heavy    load    is 
coming    on us. Therefore, there  is 
difficulty. 

People are tempted to compare the 
situation in Delhi with Tokyo and all those 
places. There the telephones are numerous. 
But the burden is not that heavy.    At one 
time,. Tokyo also had 
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that difficulty. Today the effective call is 
estimated to be of the order of 70 per cent. 
London also is the But Paris has not come up to 
that ; . The other countries are also around the 
area of what is called 35 to 40 per cent. This is 
the situation in which we are today. We are 
trying to rectify it by mas- , sive imports. We 
are inducting into the whole system, as was 
stated by Shri Kartik Oraon, the electronic 
system. The electronic system is the future, as 
far as we are concerned. But there is a time lag 
and for a time !:ave to live with the Strowger m 
and the crossbar system. Pro-ion has also got to 
be of the crossbar system for a time because that 
is the know-how with us. We want to develop 
our know-how and thus come on our on. But 
until then, import is taking place and we are 
now going ahead with it. Microwave is being 
introduced in a big way. We were importing it.   
Today we have got the ibility    to    produce    it 
in      01 country.   We are going ahead with it 
and    the    production     is  also going    1 
ahead. The totality of the whole picture ha; 
assessed. The weaknesses have been identified 
and an effort is being made to get the whole 
thing through. My friend stated about 
callousness. I do not want to comment on that. 

SHRI KALYAN ROY: What about 
corruption? Not a single officer has been 
dismissed. 

SHRr C. M. STEPHEN: Mr. Kalyan Roy 
does not know the statistics of the actions that 
we have taken. I have gone through that. A 
large number of actions have been taken at the 
officer level. Wherever corruption is coming 
up, there is no mercy given to j anybody at all. 
Dismissals do take place. Other actions are 
taking place. There are different agencies 
through which we have got to go and a number 
of cases are pending. Investigation is 
proceeding. And whenever an indication 
comes,, we go ahead with it. All I want to 
assure the House is, we are     j 

all aware of the problem, we have analysed 
the problem, we have seen the weak spote 
there and I would appeal to the House to 
consider this. This is a national problem 
which we have to bear with and we have to 
correct it to the extent, possible. Our 
instruments are limited, the demand is so 
high and the system that is available to us is a 
system which has developed in a slipshod 
manner, all sorts of systems coming together, 
and it is with it that we are going ahead and 
we are trying to improve it—improving the 
cables, improving the exchanges, improving 
the operation, improving the supervisory 
style of functioning, improving the 
functioning of the workers together,, 
improving it in a total manner. I am very sure 
things are rosy and things are not that bad as 
they are painted. 

SHRI SUNDAR SINGH BHANDARI 
(Uttar Pradesh); And we all have to live with 
it! 

SHRI B. N. BANERJEE (Nominated): Sir, 
gone are those days when possession of a 
telephone was considered to be a status 
symbol. Sir, telephone is these days 
considered to be an ordinary necessity for 
even ordinary citizens. Sir, the hon. Minister 
will agree with me that if one has a telephone 
for which he has to pay a substantial sum 
these days on account of rent and also call 
charges which,, the Minister will admit, goes 
on increasing from Budget to Budget—and 
this year also there is no exception— though it 
is not so far persons like us whose calls are 
rather on the low side. Sir if I pay a 
substantially high rent and also call charges I 
am entitled to demand and expect that my 
telephone functions and it functions satisfacto-
rily. But, unfortunately. Sir, so far as our 
experience in Calcutta in particular and in 
Delhi is concerned, it is otherwise. I have been 
using telephone in Delhi for the last 30 years 
and, previously,, we sldom got a wrong con-
nection. Now hon. Members will all agree 
with me—possibly Mr. Stephen is not dialling 
his on telephone these days; previously    he 
used to do it; 
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otherwise he would have said the same thing 
if he was sitting1 on this side of the House—
that every third or fourth call is a, wrong 
connection. Why should it be so? There is no 
reason for this. 

(Interruptions) 

DR. BHAI MAHAVIR (Madhya Pradesh)  
And with the inefficiency in the Department, 
earnings are rising. 

SHRI B. N. BANERJEE: So far as fault 
repairing is concerned, I should say that we, 
Members of Parliament here, who do not pay 
for the telephone rent or call charges, are very 
well cared for. (Interruptions) I am talking 
from my own experience. We are given 
attention but that is a source of complaint for 
others in the city and they tell us very often,, 
"You are all VIPs, etc. Therefore, your 
complaint is attended to." So, the presence of 
too many VIPs including those under the 
category of Members of Parliament— 
Ministers certainly are there—and high 
officials results in too much attention being 
given to these persons and so there is a 
genuine complaint that the faults of telephone 
connections of ordinary subscribers are not 
attended to for days together. This is a fact. 
Sir, I leave it at that stage. (Interruptions) 

Now ,1 am talking about Calcutta. So far 
as Calcutta telephones are concerned, Mr. 
Stephen also has admitted that they are in a 
mess—not that they are in a mess today only. 

SHRI C. M. STEPHEN: I did not say that.    
(Interruptions) 

(Interruptions) 
SHRI B. N. BANERJEE: Yes, you 

said it.  
SHRI C. M. STEPHEN: Don't put words 

into my mouth,. Mr. Banerjee. 
SHRI B. N. BANERJEE: From what you 

have said, telephone there is most 
unsatisfactory and you are trying your best to 
improve it. I wish you could improve it. My 
idea is not to find fault with your system. The 
telephone system in Calcutta is very very 
unsatisfactory.   Sir, you are for- 

tunate if your line is working. Then 
you are lucky, when you pick up the 
telephone, if you hear the dial tone. 
Sir, these are my personal experiences. 
I am not talking from sombody else's 
experience. And you should thank 
your stars 'Hailing you get the 

right connection. First your telephone is not 
working. And if it is working, you are 
fortunate if you hear the dial tone after 
picking up the telephone. And you should 
thank your stars if on your first attempt you—
get the right connection. These are the hard 
facts. I would ask the hon. Minister to go to 
Calcutta and try certain numbers. And the 
usual reply of the telephone department 
people—and I think the hon. Minister has also 
said that—is that the load is too much and that 
their equipment has also become very old and 
needs replacement. Sir, this we have been 
hearing,, as far as Calcutta is concerned, for 
several years. I have been in this House for a 
pretty long time. That is why everybody has 
been complaining to me for the last 10—12 
years about the telephone system in Calcutta. 
(Time bell) Sir, I have not taken even three °r 
*our minutes. If you give the first speaker 20 
minutes, T should be given at least four 
minutes. 

MR. DEPUTY CHAIRMAN; You have 
already taken four minutes. 

SHRI B. N. BANERJEE: Sir, ordinarily the 
ground given is—and that ground has also 
been given here—that it is on account of a 
cable fault. It is a fact,, as has been pointed 
out by Mr Kalyan Roy, which Mr. Stephen 
has also admitted, that there is a lack of co-
ordination among the various departments 
and the telephone department is also a party 
to that. You simply say that the CMDA is 
digging up the lines or some other Authority 
is digging up the lines. If there were some 
proper co-ordination, perhaps this could be 
avoided. 

One more thing I may mention. If the 
telephone bills are not paid, the telephone 
department is very prompt in disconnecting 
telephones. But if a telephone is out of order 
for a long 
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time for no fault of the subscriber, why 
should Mr. Stephen be not prepared to give at 
least a rebate or abatement? 

AN. HON. MEMBER; Why rebate, a 
penalty. 

SHRI B. N. BANERJEE: Let him agree to 
that. 

One word about the STD system. I would 
like Mr. Stephen to try an STD number from 
here to a place like Calcutta or Bombay. It 
requires a lot of patience. A person has to go 
on dialling and dialling for half an hour. 

The last point and I finish. I have read a 
report in the press that Mr. Stephen in a press 
conference has promised that by 1982 he will 
clear all the pending applications for 
telephone connections. I hope I am correct. I 
welcome this statement. But I would tell him 
one thing. That he is giving new conections is 
well and good, but that does not mean he will 
neglect the existing connections. He should 
spend a good portion of his resources to see 
that the telephones that are already installed 
function well. But the way of the Government 
is different. In the Tourism and Civil Aviation 
Department also you see that the moment they 
get an extra plane, instead of strengthening 
their existing services, they expand services. 
Mr. Stephen should not make a mistake. 
Knowing Mr. Stephen very well, I have perso-
nally a- good deal of hope that during his time 
h Calcutta, where I live and where thi 
grievance has been there for a very long time, 
there will be an improvement so far as 
telephones are concerned. I am pretty sure that 
if he would visit Calcutta for a day, he would 
feel convinced about the grievance. In view of 
the Calling Attention having been taken up 
today, we would like to see an improvement 
in the telpehone services in Calcutta. If he 
does that, the residents of Calcutta will be 
grateful to him. 

SHRI C. M. STEPHEN: Sir, we are in an 
area where there is a lot of agreement, and the 
area of disagreement is 

little.     There is an area of disagreement,, but 
the area of agreement    is quite a lot.    I want 
to say one thing. Let us not proceed on the 
basis that in any telephone system every call 
will mature.   It will not.   There is what is 
called the completion rate.   That is a system.    
There  is     statistics   of   the attended calls 
and the successful calls-The best system is 
supposed to be that of Tokyo and London, 
and that ratio there is 70 per cent,    sir, that is 
the highest reached.    That means that 30 per 
cent of the calls collapse.    Even when you 
try the local calls, you do not  get them.    
This is the situation. In Paris it is '50 per cent, 
between 50 and 60 per  cent.    That is as bad 
as ours 10 to 15 years back.   The present 
President took over as the Chief of the 
committee and pumped  in  a lot    of money.    
This is the situation.      Our position is 
around 40 per cent.   This is a fact that we  
will have  to reckon with.    With all the 
collapse that we are  seeing  in  Calcutta,   
what  is  the number of trunk-calls passing in    
an year?    In 1979-80,, the number of the 
trunk-calls that matured was 24 lakhs, which 
means 2 lakhs per month, which means that 
in an effective     working hour—we take ten 
hours of effective working per  day,  night     
being  half time—about 1,000 trunk-calls are 
passing.    This is what our    dilapidated, 
useless system is    managing.       It is 
managing to get about    1,000 trunk-calls per 
hour matured.    Let us not condemn it that  
way.    There are, of course, collapses. 

About the STD, you mentioned. When you 
dial from one station to another station, the 
STD will have to go through a number of 
intermediate stations. There are certain 
systems going on. If at any stage there is 
engagement, your connection is thrown back. 
It is an electronic affair. You cannot get 
through. If that is completely full, you cannot 
get through. That is the situation everywhere. 
That is all I have got to say. 

SHRI B. N. BANERJEE: Everywhere 
means in all the countries of the world? You 
are hopelessly mitaken. You try it in other 
countries. 
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SHRI C. M. STEPHEN: There are systems 
which are absolutely mechanically perfect. In 
the STD system there is no operator sitting 
and managing. It is just a STD Subscriber 
Trunk-Dialling system. You yourself get on to 
that. That system is there. That system has got 
its inbuilt defects. As I told you, our system is 
the Stronger system. Our system is the old 
cross-bar system. It has got its inbuilt defects. 
Therefore, we are now trying to progressively 
introduce the electronic system, to improve 
upon the crossbar system. An effort is being 
made. This is our child. We are trying to bring 
it up with all that. Our workers and our 
engineers are doing their best. They are going 
in a proper manner. 

Again,, let us not go on straightway 
condemnation of the whole system. I seek 
your permission to give one instance. 
Somebody in Bombay made a speech at a 
meeting of the Rotary Club. He said that 
somebody told him that he had put a trunk-
call to Delhi, to the Prime Minister's 
Secretariat, that it was a lightning call and that 
he had got it after 18 hours. One Mr. Pai 
made that statement. 1 read it when I was m 
the plane. I immediately rang to the General 
Manager to contact that Mr. Pai and get the 
information on who made the call, who put it, 
the date and the man who put the call through. 
For the last 14 days my General Manager has 
tried to get it. He has been meeting Mr. J?ai 
and asking him to give the information on 
who put the call across. Now he says that the 
information is not available. Yesterday he ha3 
come out again with a statement that this has 
collapsed and that has collapsed. He is not 
able to give any information. This sort of 
irresponsible condemnation is not serving any 
cause at all. 

SHRI B. N. BANERJEE: Does the hon. 
Minister mean to say that the points which I 
have put forward stand on the same footing as 
those of Mr. Pai's? 

SHRI C. M. STEPHEN: Not at all. 
Particularly when Mr. Banerjee makes 

a point, it cannot have that condemnation and 
that thrust. It is an honest assessment. 
Therefore, it is taken up in all seriousness. 
That is what I am saying. But there is a 
tendency developing to codemn everything. 
When that comes, I say that the system is not 
that bad. The workers are not that bad. The 
supervisors are not that bad. All the workers, 
the staff, in the telephone system, are as 
patriotic as anybody in this House or 
anywhere. They are doing their best. We are 
trying to improve it.   We will try to improve 
it. 

SHRI SUNDER SINGH BHANDARI: 
There is no question of challenging anyone's 
patriotism. It is all a question of efficiency. 

{Interruptions) 

SHRI C. M. STEPHEN: If I give statistics, 
Mr. Bhandari will say that I am quoting this 
and that. So I am not going into it. There has 
been a deterioration for the last three years. I 
have got figures with me. 

MR. DEPUTY CHAIRMAN: Mr. 
Bhattacharjee.    Not here.   Mr. Dhabe. 

SHRI ARVIND GANESH KULKARNI 
(Maharashtra): Sir, I would like to know 
whether you are adjourning the House at l 
O'Clock and Special Mentions will later.... 

MR. DEPUTY CHAIRMAN: Let us 
proceed.   Then I will see. 

SHRI ARVIND GANESH KULKARNI: 
When will the Special Mentions   come? 

(Interruptions) 

MR. DEPUTY CHAIRMAN: We may 
have to sit longer. , 

SHRI JAGDISH PRASAD MATHUR 
(Uttar Pradesh): Let the Minister reply to the 
point and not enter into a debate. 
(Interruptions). He is taking more time. 

SHRI C. M. STEPHEN:    The reference to 
Pai—that is what you mean 
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MR. DEPUTY CHAIRMAN; All the 
aspects of the question have been discussed. 
Let the Members ask only clarifications. Mr. 
Dhabe, please put your questions only. 

SHRI s. W. DHABE (Maharashtra): Mr. 
Deputy Chairman, Sir, it is an important 
question. . . 

SHRI JAGDISH PRASAD MATHUR; 
How is he speaking now? 

MR. DEPUTY CHAIRMAN: In the place 
of Mr. Kulkarni,, Mr. Dhabe is perhaps 
speaking. 

SHRI JAGDISH    PRASAD    MATHUR:  Is  
it  going     party-wise?   .... (Interruptions) 

MR. DEPUTY CHAIRMAN: He is from 
the same party. 

SHRI ARVIND GANESH KULKARNI: 
He is speaking in the place of Mr. Sankar 
Ghose. Mr. Sankar Ghose has written that Mr. 
Dhabe will speak on his behalf. Why are you 
object-ting. 

(Interruptions) 

SHRI B. N. BANERJEE: Sir, tiie practice 
in this House is that his party . gets a chance 
and he can speak on behalf of Mr. Sankar 
Ghose, but not in the position of Mr. Sankar 
Ghose, unfortunately he will have to wait. 

MR. DEPUTY CHAIRMAN: Let him 
proceed   . 

(Interruptions) 

SHRI SUNDER SINGH BHANDARI: 
That will set up a precedent 

MR. DEPUTY CHAIRMAN: It is being 
done every day. 

SHRI     SUNDER    SINGH    BHANDARI: 
No, it is not being done.   Other names are 
called when the list is exhausted,   not   before   
that. (Interruptions) 

SHRI   JAGDISH   PRASAD   MATHUR;  
Have you exhausted    the list? (Interruptions) 

SHRI B. N. BANERJEE: It is not Calling 
Attention by Congress(U) Party but Calling 
Attention by X or Y. Don't make the 
procedure ridiculous. 

(Interruptions) 

MR. DEPUTY CHAIRMAN: Let us 
see  to it       

(Interruptions) 

SHRI JAGDISH PRASAD MATHUR: 
You are changing the procedure. 

MR. DEPUTY CHAIRMAN: I am not 
changing the procedure. 

(Interruptions) 

SHRI JAGDISH PRASAD MATHUR: 
You are also creating precedents    

(Interruptio?is) 

MR. DEPUTY CHAIRMAN:    What has 
been done in the past  .   .   . (Interruptions) 

SHRI   JAGDISH    PRASAD   MATHUR : I 
will not lose my turn.   I do not mind getting 
two minutes less . . . (Interruptions) 

MR. DEPUTY CHAIRMAN: By this time 
he might have spoken. 
SHRI   JAGDISH    PRASAD   MATHUR: I 
am on a point of procedure. Unnecessarily 
you  are  changing     it. (Interruptions) 

MR. DEPUTY CHAIRMAN; I am not 
changing it. I will get it examined and see if 
there is any change. (Interrwptio?is) You will 
get your chance. 

SHRI S. W. DHABE: Mr. Deputy 
Chairman, sir, a survey about Calcutta 
telephones was reported in the Statesman 
dated the 17th July, 1980. I will read only a 
very short paragraph: 

"But subscribers remained sceptical about 
the department's performance. The 
residents of 61 exchange said that 
telephones in large areas of Narandrapur 
were out of order for weeks. When they 
complained to the local exchange, they 
were told that there was a fault in the 
underground cable and the exchange 
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lacked adequate implements to rectify it. 
They were told that they would have to 
wait until the instruments  arrived from 
elsewhere." 

Therefore, to say that it is due to monsoon 
does not seem to be correct. The real reason is 
that the Ministry does not have sufficient 
equipment to rectify the defects in Ihe 
underground cables. Therefore, may I know 
from the hon. Minister in how many places 
rectification was not possible because the 
material was not available to rectify those 
corrects. Sir, two other things I will have to 
ask. Apart from the telephone bills, there is 
also a complaint about 197 and 198. When we 
want to have assistance, we find that there is 
nobody to reply. We want assistance many 
times, but assistance is not available on 
telephone. We do not get the comiections. 
Thirdly, in view of the defective telephone 
system, what is the back-log of dead tele-
phones today with the Ministry, which could 
not be set right? It is said that in Calcutta it 
was 17,000. I would like to know the back-log 
of dead telephones, in the last three months, 
which could not be repaired because the 
equipment is not available to rectify it. I was 
referring to 197  and  198. 

1   P.M. 

Now I would like t0 inform the Minister 
that telephone bills sent to Members of 
Parliament are often inflated. Mrs. Margaret 
Alva got a bill for the month of April and the 
bill was for Rs. 640.30. During this period the 
House was not in session and she was not 
here and the bill was for local calls. She 
received another bill for Rs. 542.80 in respect 
of the period from 1-5-1980 to 31-7-1980. 
Then there was another arrears bill for Rs. 
481.75 in respect of the period from 28-1-
1976 to 1-1-1980. I would like the Minister to 
find out whether there is any proper system of 
sending bills and to look into the question of 
inflated bills. 

I have two more points. One is about press 
and news. Because the telephone system is 
not working wel', messages and telegrams 
sent by the press to many places like Gauhati 
are received only on the next day by which 
time the news value of those telegrams are 
lost. This is because the system is not 
effectively functioning. These news telegrams 
should be received by the newspaper office 
the same day s0 that they can publish it the 
next day at least. But the telegrams are not 
sent in time. I would like the Minister to look 
into this also. 

The Minister did not reply to the question 
of abatement to subscribers. Even yesterday 
the telephone was dead for half an hour in the 
lobby and we could not contact many people. 
This is the position in Delhi very often. When 
the telephones are dead and when the 
subscribers are not able to use their 
telephones, should be some abatement or 
concession to the subscribers in the matter of 
rent. I would like the Minister to reply to this 
point also. 

SHRI C. M. STEPHEN: I do not think any 
new points have been made. As far as rebate 
is concerned, it is not possible because this is 
in the nature of the thing. There will be 
breakdowns and there will be defects and 
time will be taken to rectify those defects. It 
is all inbuilt in it. There is no question of 
giving any rebate. If you are not satisfied you 
can surrender your telephone. This is the 
contractual position. 

As far as billing is concerned, let us not 
make this the forum for getting quarrels about 
billing. There was an occasion when I 
explained the whole procedure during the 
Question Hour in this House. There are a 
large number of cases where rebates are 
given. There are cases where people have 
complained about their STD telephone bills 
without knowing that somebody without their 
knowledge was using their telephones.   We 
have 
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a system of keeping such telephones under 
observation. If during this period of 
observation if We find that their telephones 
did n°t work, then we give the benefit of 
doubt to the subscribers and give them 
substantial rebate. 

As regards telegram is concerned, there is 
no guarantee that it will reach in time. There 
are telegrams which are sent by post because 
the line cannot take load beyond a certain 
limit. In such cases we will tell the person 
concerned that there will be a delay. There is 
a rule saying that if the person asks for 
refund, the money can be returned to him. 
The telegram will be sent by post. If too 
many messages come on a particular line, it is 
natural that that line cannot take all that load. 
This is what I want to say. 

SHRI S. W. DHABE: The reason for 
rectification of defects is not monsoon, but 
non-availability of materials.    Is this 
correct? 

SHRI C. M.    STEPHEN:     I    have checked 
it    up    and    there is not a single case of 
telephone defect rectification being held up 
for want of or lack of material. On the other 
hand, when  the total monsoon     cable  col-
lapse takes place, it is in a large measure and 
we do not understand. Suppose there is a    
one-thousand    cable cut across.   At that 
point, these cables will have to be connected.    
One person will be taken and     you have to 
connect them.    He has one thousand lines.    
Five  persons     cannot be  put. Therefore, 
there is a question of calculation of movement 
in the system. Thousand    cables    will    have 
to  be patched  up,  patched up,  patched  up. 
Then this takes its own time and you cannot 
help.    You cannot    help if it takes its own    
time.    That    is    why when  a large cable     
collapse     takes place during    the    
monsoon, this becomes inevitable and I must 
say that tho workers did a good job. Consider-
.; quantum of cables, they did a good job and 
the whole thing is now back in working order 
more or leas. 

MR. DEPUTY    CHAIRMAN;    Yes, Mr. 
Ramanand Yadav 

 
{Interruptions) 

SHRI RAMANAND YADAV: No one 
from my party has spoken. 

SHRI LADLI MOHAN NIGAM: Sir, it is 
a strange system that you are adopting. 

(Interruptions) 

SHRI B. N. BANERJEE: Sir, I will give 
you an illustration. Just a minute, 
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Sir,   If I give an illustration, you will 
understand the absurdity of the procedure 
which you are adopting.   Sup-there  is  a     
Calling     Attention Motion in the name of,, 
say, Mr. Ramanand Yadav, first name, and the 
second name is that of Mr.  ' Mathur.    Now, 
Mr. Ramanand Yadav does not come to 
House on that day.   The Chairman calls Mr.  
Ramanand Yadav.    But he is not there  and 
the Chairman says i   here".    Immediately,   
from that Shrimati Habibullah    stands   up 
and says, "I belong to this party   and I  will 
put  questions on  this  Calling Attention     
Motion."    This is absurd. way,   Sir,   a   
person  gives     his rie'for the Calling 
Attention Motion, he does not come at all and 
the .next man, who is there, is denied. MR.  
DEPUTY     CHAIRMAN:    This -   not  
been  done.    (Interruptions). This has not 
been done. 

SHRI B. N. BANERJEE: This is the seme  
thing. 

(Interruptions) 
MR. DEPUTY    CHAIRMAN;    I am 
ry Mr. Banerjee. You know the procedure. 
SHRI B. N. BANERJEE: I know it. ] 

know a little better than you also, Sir. 
MR. DEPUTY CHAIRMAN: You know 

better than myself and I do not deny that. In 
this House, the Members who are mentioned 
here are not called, but the parties are called. 
You know  it. 

(Interruptions) 
SHRI B. N. BANERJEE: I know it. But   .   

.   . 
(Interruptions) 

MR. DEPUTY CHAIRMAN: Please take 
your seat. (Interruptions). you Say whatever 
you want and then I will have may say. Or, I 
will say first. But this dialogue cannot go on. I 
cannot allow the dialogue to go on like this. 

SHRI B. N. BANERJEE: But my point   is  
this. 

(Interruptions) 
MR. DEPUTY CHAIRMAN: I cannot 

allow this dialogue.   Please take your 

seat. Let me make my observations and then 
you can say whatever you have got to say. Or, 
you say whatever you have got to say and 
then I will make my observations. You have 
been here as the Secretary-General. Mr. 
Banerjee,, you have been the Secretary-
General here and during your regim also 
Members were called begause of the parties. 
We have followed this procedure. Each party 
will be allowed at least one Member, whether 
the name is there or not. Therefore, this has 
been going on. 

SHRI JAGDISH PRASAD MATHUR: 
What is this system? 

(Interruptions) 

MR. DEPUTY CHAIRMAN: Yoi cannot 
go on like this. I request Mr. Mathur to speak 
later on. Do not have a dialogue here now. I 
have said that when Members were not 
present here on the party basis some other 
Members have been called. 

SHRI B. N. BANERJEE: Including the 
first name? 

MR. DEPUTY CHAIRMAN: Not thi first 
name. 

SHRI B. N. BANERJEE: Why not 

MR. DEPUTY CHAIRMAN; I cai tell 
from the proceedings that thi was done when 
Mr. Banerjee wa here. 

SHRI B. N. BANERJEE: You kindl 
check up. 

MR.     DEPUTY     CHAIRMAN: would 
be easier if we stick to this rul that the  
Members whose names    at there will only 
be called, whether < the same party or of a 
different part; 

THE MINISTER OF STATE IN TH 
MINISTRY OF PARLIAMENTAR 
AFFAIRS (SHRI SITARAM KESRI Sir, it 
had already been decided,, du ing an earlier 
session when we we in the Opposition, that 
on a Callii Attention Motion, every party 
wou be allowed. Suppose the name Prof. D. 
p. Chattopadhyaya is the and I want to put 
another    Memb 
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[Shri Sitaram Kesri] Then he will be 
allowed in his place even   when he  is  
there.     It  is     the Party's desire. 

MR. DEPUTY CHAIRMAN: This is 
followed every day. 
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SHRI C. M. STEPHEN: Sir, I do not know 
what to say. This billing question came here 
earlier also. Let us not take specific bills and 
settle accounts before the House. The fact that 
out of the many trunk call bills he must have 
received, there are only two or three bills 
which he is challenging shows that by and 
large, the bills are all right. There may be 
some exceptions. This part of the whole affair 
can be rectified if rectification is called for    
We have got our records. 

About 199. my friend stated that he could 
not get 199. It is an indication that so many 
calls are being made to 199. I will tell you 
about my own experience. Every morning i 
ring up this service to find out if everything is 
all right, i have three telephones. One 
morning I rang up 199 on all the three 
telephones.   The telephones were 
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[Shri C M. Stephan] ringing and ringing for 
three, four or five minutes. Nobody was picking 
up. I immediately went to the exchange. Nobody 
knew me. I went in this dress. I was very angry. 
But I saw that all the girls present there were 
frantically trying to put the calls through. I saw 
nobody idle there. There were certain places 
which were not manned. . I immediataely ordered 
that more boards should be installed and more 
girls should be given there. That has now been 
arranged. I would ask Mr. Yadav to ring up 199. 
He will get immediate response. 
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SHRI C. M. STEPHEN: Sir, the points 

mentioned by my friend are in the know Of 
the department. There is nothing new. These 
things are there. About the teleprinters, a 
Hindj version of it, a committee has gone into 
it. We are trying to correct the technical 
problems. It is because of the difference in the 
language structure, between English and 
Hindi in the name-board there is some incon-
gruity. This is a matter into which a 
committee has -gone and we are trying to 
improve it and a new version we are 
attempting. 

About the archaic system that is being 
used, I want to say that when the stranger 
system was    introduced 

strowger was the most advanced system in the 
world. When the crossbar system was 
introduced, it was the most advanced system 
in the world. Even today in the electro-
mechanical field, the cross-bar system is the 
beat system. But initially under the Indian 
conditions there were some problems. Our 
boys went into it with the'result that the I.C.P., 
the Indian • Crossbar Product System, has 
come up. We are having very advanced 
systems, for example, the Crossbar from 
Japan and from Sweden are there that we have 
used here. They are giving perfectly good 
service. Electronics is coming into the world. 
It is not a completely advanced thing. It is ad-
vancing. It is not a question of our country 
using an archaic system. Whatever has come, 
we want to develop our self-reliance and to 
that extent factories are coming up. 

With regard to the other point regarding 
corruption, I want to say that unless some 
specific cases are brought forward'it will not 
be possible for me to give any answer. The 
department's policy and the Government 0f 
India's policy is absolutely clear and no Gov-
ernment, no self-respecting Government, can. 
say that they will tolerate corruption. We are 
certainly taking steps. If specific instances are 
brought forward, we will look into them. But 
without specific instances nothing can be 
done at all. This is what I want to say. 

MR. DEPUTY CHAIRMAN: Yes, Shri J.  
P. Mathur. 

SHRI JAGDISH PRASAD MATHUR: Do 
you rely on the transaction or can you 
understand Hindi.? 

MR. DEPUTY CHAIRMAN:    Speak 
in English. 

SHRI JAGDISH PRASAD MATHUR: 
Sir, the hon. Minister asked for specific 
complaints. I would only speak about Delhi 
because much pleading has been done on 
behalf of Calcutta—not pleading, of course 
grievances have been highlighted. 
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Sir, we have got exchange No. 20, 58 and 
adjoining exchange No. 85 for Ghaziabad. I 
would like to know whether it is not a 'fact 
that exchange No. 20 is always out of 
function. I am talking ,0f exchange 20 which 
is in the trans-Yamuna area. When I ask 
them—I am not a technical man— they say 
that it was because of the cross-bar system. 
They have to be put under A condition; I do 
not know what it is. Their difficulty is that 
because the exchange is located in the area of 
U.P. State. Electricity does not go there from 
Delhi and power collapse is much more in 
U.P. So they are suffering. So I would request 
you—rather ask you—to see how you can 
mend it. Can you connect it by an electric 
transmission line from Delhi into the State of 
U.P. 

Now I proceed to exchange No. 58. It has 
similar complaints. 

Then you take exchange 85, that is, 
Ghaziabad Exchange. The other day, the 
D.M., Ghaziabad wanted to contact me; I also 
wanted to contact him j and exactly for three 
days we could not contact each other. The 
hon. Minister while speaking on Calcutta said 
that most of the cross bar problems are due to 
thefts. I would like to know how many cases 
o'f theft have come to his notice in Delhi? Be-
cause I am afraid there is no such thing like 
that in Delhi I do not see any cases of thefts 
in Delhi; I have not seen any such press 
reports during the past few months that the 
collapse had been due to any theft of cables. I 
am not making a complaint but I am bringing 
to your notice one very funny example. I rang 
up one number; I did not get it. I rang up an-
other number; I did not get that. Then I rang 
up 199. They said the numbers were out of 
order. Again I rang up 199 and got the same 
reply. Then I asked: Do you know whose 
numbers are they? These are Minister's 
numbers. And immediately I got the line. But 
it was not in your case;     it was some other 
Minister. 

Then I give you another case. My 
colleague, Mr. Jagannathrao Joshi requested 
for a second telephone in Delhi itself. I may 
recall that Mr. Jagannathrao Joshi is elected 
from Delhi and as such he has got the right to 
have two telephones. If a Member is elected 
from some other State, he gets one for his 
home State and one in Delhi. Since he was 
elected from Delhi, he wanted to have the 
second telephone at the BJP's office, which is 
his office also: He got a reply from your 
Secretariat saying that he could not get another 
telephone in Delhi and that they have to apply 
for it separately. This was the reply he got. 

Now I tell you another thing. I got a 
telephone bill last year, that > in October—or 
September,. 1979. I wrote to the Secretariat, 
to your Liaison Officer to please get it 
checked because it was inflated bill. There 
was no response. I again wrote to the Liaison 
Officer; then I wrote to Secretary General and 
he passed it 0n to the appropriate people. It is 
now more than 7 months that, I have received 
no reply as t0 what they have done.    This is 
the efficiency. 

Another thing: You see the telephone 
directory. There are classified 
advertisements. They took funny. I cannot 
find a ty number in the classified 
advertisements. It is almost like a cinema 
advertisement . . . (Time bell rings). 

SHRI SITARAM KESRI: Telephone is 
ringing here. 

SHRI JAGDISH PRASAD MATHUR: I 
am completing you need not disturb me. 

MR. DEPUTY CHAIRMAN: Please 
conclude now. 

SHRI JAGDISH PRASAD MATHUR: 
Lastly, Sir, I would like to point out that a 
working group was appointed in 1975. 
Among other things, this working group 
made some 
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[Shri Jagdish Prasad Mathur] 
recommendations in regard :o the printing of 
telephone directory. I leave the question of 
directory apart. I would like to know what are 
its recommendations and what is being done 
in regard to those recommendations. 

SHRI C. M. STEPHEN:   On billing? 
SHRI JAGDISH PRASAD MATHUR: 

This was a working group on all things. I 
would like to know about the 
recommendations of this working group. 

Lastly, I read in a Newspaper that it has 
been decided that the widows of the senior 
officers will be given telephone. This was the 
decision. 1 have read this in your report. Do 
not be aghast. This is in your report. I would 
like to know from the hon. Minister whether 
he will extend this concession to the Members 
o'f Parliament and Members of State Assem-
blies, i.e. whether the reltions of the deceased 
legislators or their next of kin would get a 
telephone. Or, is it only restricted t0 the 
Government officers? Have I made my point 
clear? Your decision, as per the report pub-
lished by your department, is that in case of 
the death of an officer, his wife will get 
precedence. Will it be applicable to Mps and     
MLAS also? 

SHRI C. M. STEPHEN: Sir, most of the 
questions do not relate to the question of 
deterioration which is the subject-matter of 
this Calling Attention Motion. He has raised 
the question in regard to two telephones for 
one Member of Parliament at the same place. 
I would like to inform the hon. Member that 
the Lok Sabha Secretariat have not been able 
to settle this question. I do not know about 
the position tn thp Rajya Sabha Secretariat. 
Now, a Member of Parliament is entitled to 
two telephones, one at his  constituency and  
one at Delhi. 

SHRI JAGDISH PRASAD MATHUR:    
His constituency is Delhi. 

SHRI C. M. STEPHEN: He wants both the 
telephones in Delhi. 

MR. DEPUTY CHAIRMAN: He is a 
Member from Delhi. 

SHRI C. M. STEPHEN: If he is a Member 
from Delhi, I do not think, there will be any 
difficulty at all. In regard to this question, I 
have taken a decision and I have Passed an 
order that if a Member wants tw0 telephones, 
anywhere in the country, he should be given 
subject to a final decision by the Lok Sabha 
or the Rajya Sabha Secretariats. As the 
decision was not forthcoming, tentatively I 
have passed an order that if a Member wants 
two telephones, wherever he wants them, he 
should be given. There should be no diffi-
culty as far as this is concerned. 

As far as the trans-Jamuna area 5fi 
concerned, the problem is partly what the 
hon. Member has said. There is the electricity 
problem. This is in the U.P. area. As far as I 
know, the Delhi Electricity people are 
prepared to give power for the exchange pro-
vided the U.P. Government agrees to that. I 
have taken up this, matter with the U.P. 
Government, for an arrangement so that the 
Delhi Electricity people may be permitted to 
give power for the exchange. Now, as far as 
the problem in regard to the trans-Jamuna and 
the Ghaziabad areas is concerned, it is cable. 
Finally, 

I it comes to that. Now, we are laying co-
axial   cables.     A very high-power 

I cable system is coming up. This is being 
laid. This will be done by December. It is our 
calculation that the problem with respect to 
these areas will be solved by the time this is 
laid. Now, in regard to the cable collapse, I 
have already mentioned. Even in an area like 
Hauz Khas, where, everything was being 
corrected, suddenly, about thousand metres 
were taken away by somebody. They were 
digging. They found the soil very attractive. 
They struck away and about a thousand 
telephone lines went out of order. I said that 
whenever this is happening, we should go to 
the Press and announced it over the Radio, so 
that the blame may not come to us, so that the 
people may 
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know this is what has happened and they may not 
expect the connec- ' tion for sometime. This 
procedure would be followed so that the subs-
cribers may know what is happening and they may 
stand warned. This is all I have to say about this. 

In regard to the directory, a committee is going 
into the whole question. The question whether we 
should have advertisements at all is a matter which 
is being considered. As far as j the classified part is 
concerned, this is not merely advertisement, but this 
is intended to help people who would like t0 get 
into contact with particular types of business. 
Hence, we may keep the classified part of it. In re-
gard t0 the advertisement part, we j are inclined to 
give it away because of the bulk of the directory. 
After all, our responsibility is only to give the 
numbers of the subscribers. The other we are 
adding for their convenience. The question whether 
we should take over the burden and carry on is 
being currently gone into. The question whether we 
should have an advertisement section at all is be-, 
ing currently gone into. The question whether we 
are going to keep the advertisements in the 
directory is being gone into.    This is all I have to 
say. 

 
806 RS—7 
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You want the questions to be repeated in 
English? I can repeat them one by one. 

MR.  DEPUTY     CHAIRMAN;     No,, no.   
You have done it.   He has heard 
them. 

SHRI C. M. STEPHEN: With respect to the 
telephone call that he attended to, if he will give 
me all the details, I will investigate it and give a 
complete report. At what time it was put 
through, at what time it fructified etc. if he will 
give me all that information, I will have it gone 
through. I will request him to give me the 
details and I will give him the detailed 
information of what really happened. 
(Interruptions). I request you to give me the 
details. 

As far as our policy about STD is concerned, 
you can get it only through automatic 
exchanges. Even if there are such exchanges, 
there is another instrument necessary to get the 
STD arrangement through. Our policy is to 
connect all the State capitals with Delhi and all 
the district headquarters with the State capitals. 
And that programme has gone through in a big 
way. There are a large number o'f district 
headquarters still remaining to be covered. This 
is the policy which we have laid down and we 
are proceeding according to that. That depends 

on the manual system and the automatic system. 
SHRI SHIVA CHANDRA JHA: What about 

making the operators do their work efficiently. 

SHRI C. M. STEPHEN: I must thank the 
hon. Member for giving me the advice that I 
must make the operators work efficiently. I 
could not have got a more salutary advice and it 
can be accepted without qualification. 

SHRI SYED SHAHEDULLAH (West 
Bengal): I shall not repeat the reports Of trouble 
that we are suffering because that will take time. 
That, however, does not mean that I have 

MR. DEPUTY CHAIRMAN: You mean 
district headquarters or State headquarters—
how is it possible? This relates specifically 
to Calcutta, and you are talking of other 
parts of the country. 
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not  got my own experience.     From my 
experience, I will tell you something about 
the internal working of the Telephone 
Department.     When I became a Member of 
the House, a few young people came to me in 
Calcutta and told me that they had undergone 
training at Jabalpur and the Government had 
undertaken great expenditure for that purpose 
and also given them work after training. But 
suddenly they were told that they were sur-
plus and they were put out of occupation.   It 
so happened that I was also a member of the 
Consultative    Committee  attached  to  the  
Ministry     of Communication     and I    
raised    the matter there.   I enquired and I 
understood that there were some vacancies in 
the West Bengal Department and at Calcutta 
also.    I thought if there were vacancies why 
these people were considered as surplus.   For 
some time they remained without     
employment a'fter the Government    had 
incurred so much expenditure on their 
training and kept  them  employed    for some 
time.   I was surprised and I wrote to the 
Secretary, P&T    Board.     He informed me 
that he was taking action. He contacted the 
department at Calcutta and immediately 
within a month al] those 38 people got their 
employment  and  the  vacancies  were  filled. 
That means there was total absence of 
coordination     between the    different 
departments.   There was a department which 
was looking for people for the vacancies to be 
filled up and the Government had trained 
these people at considerable  expenditure;      
yet   they were unemployed for some time.   
Unless the Union had brought it t0 my notice, 
this thing would have gone on for  some  
time. 

Secondly—this is also from my personal 
experience—I was going in Calcutta. In my 
neighbourhood, some people were digging. I 
just stood to find out what they were digging. 
Then from the talks I could guess that they 
did not know where the Une to a certain 
number lay. That gentleman was known to 
me and because I was living in that 
neighbourhood I knew the  line sufficiently  
well because     I 

had earlier seen someone digging for the line 
there. Then I told them not to dig there and I 
would show them where the line was. When I 
showed them they dug it out and the line was 
set right. Then I learnt from them that there 
was nothing in the headquarters to point out 
which line was connected to which house and 
that the maps in the headquarters do not 
clearly show these points. What I mean to say 
is this. These are not the 'faults of the workers. 
Generally it is said that the workers are not 
doing their work, the subordinate employees 
are not doing their work. But it is due to a 
total absence of organisation and co-
ordination among the different departments. 
From my own experience I have found that 
the internal cables department and the external 
cables department are at loggerheads. 
Somebody says it is an internal complaint and 
somebody else says it is an external complaint 
and all the time the trouble is there. Now there 
is absence of co-ordination among the 
different Engineering Departments. So things 
go on like this and, ultimately, in the absence 
of administrative efficiency, the blame is laid 
on the man who is digging there or the man 
who is attending to the exchange—
subordinate staff. The entire thing is due to the 
absence of organisation among the top 
officers. Some speakers have already said that 
they multiply in numbers but not in quality. 
There is an absolute fall in quality. As the 
number grows, so the quality falls. 

Then there is the question of materials also. 
For instance, polythene has been introduced. 
Now what happens? If there Ts a leak in the 
polythene somewhere, it will not be known 
and it goes on and on, spoiling the entire cable 
in a line. I understand that there are different 
processes which could reduce this trouble, but 
who is going to inquire about it? No body! 
The thing is, the Engineer who brings in this 
thing somehow or other handles it and makes 
a little money for himself.     Probably he is 
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[Shri Syed Shahedullah.] 
advising them to use this sort of thing. Thig 
may be there. It is because there is huge 
corruption in the Telephones Department. So, 
the materials selected also are of such quality 
which leads to expenditure on the part of the 
Government. And corruption is advantageous 
to them. 

Sir, this entire question of corruption arises 
from cables. This is one thing which is very 
peculiar to us. I am not in the Telephones 
Union or in the Telephone Department. If you 
look at it, it is an interesting subject. Calcutta 
people who are acquainted with copper trade 
and all these things have a story to say. The 
story among them is that if you want to find a 
corrupt officer, look for the man who is very 
obedient to the Government. So far as 
political alliance is concerned, whichever 
Government is there it does not matter. Today 
it is this Government, tomorrow it is that 
Government. You will find that such a man is 
corrupt. He howls that labourers are On 
strike, they are fighting and they are 
corrupting the whole administration. He says 
that they are not doing work according to 
their orders. This sort o'f thing goes on and he 
brings it to the notice of the higher-ups, the 
superiors and ultimately the Ministers here. 
At the same time he is organising, at the 
bottom, blackleg workers who break the 
strikes and so on. He is the man who is 
absolutely organising the corruption line, and 
I do not kn0w how far it reaches the top. At 
least, this is the line of corruption from top to 
bottom. 

MR. DEPUTY CHAIRMAN: Now please 
conclude. 

SHRI SYED SHAHEDULLAH: And one 
point, about complaints. When a man 
complains, the complaint is not even 
acknowledged. Even a written complaint is 
not acknowledged. It is acknowledged only in 
the General Manager's house. It is very 
unfortunate that the complaints are not 
acknowledged.    If    there    were    an 

acknowledgement by the exchange, it could 
be produced and it could be pointed out that 
on such and such date the complaint was 
made but the work has not been done. 

MR. DEPUTY CHAIRMAN: That will do. 

SHRI C. M. STEPHEN: My friend has 
pointed out certain aspects of administration. 
As I said in reply to a previous question, 
these are matters which are very frequently 
aired. They have certainly come to our notice. 
These are all general matters. If any specific 
matters ate given to us, we will look into 
them. The suggestion is that the functioning 
must be improved. These are all matters 
which have been taken note of. That is all I 
can say. 

SHRI R. RAMAKRISHNAN (Tamil 
Nadu): Mr. Deputy Chairman, Sir, I do not 
know whether it is because Mr. Stephen 
comes from the South that I will give him 
bouquets for the functioning of the telephones 
in Tamil Naidu, Karnataka and Kerala. I do 
not know about Andhra Pradesh. Perhaps 
there is a lot of garbar. I want to bring to his 
attention one thing. Nowadays horse races 
have become a very big business and it is 
dependent on the phones. A hot line 
communication is there between one centre 
and the other. Now, talking about Calcutta, 
the day before yesterday there were some 
horse races going on there, for which a lot of 
betting was going on at Madras, Bangalore, 
Bombay and other places. The hot line failed. 
It caused a lot of revenue loss to the 
Government by way of loss of taxes. At least 
the hot-line communication system for which 
the Department gets a very good amount by 
way of remuneration should be kept alive. 
This ia one thing which I would like to bring 
to Mr. Stephen's attention. 

SHRI C. M. STEPHEN: I have taken note 
of the suggestion. 


